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CENTRAL ADMINISTRATIVE TRIBUNAL

AHMEDABAD BENCH

O.A.NO. /126/93

RO
DATE OF DECISION : 20/09/99
Mr.Manibhai Chaturbhai patel Petitioner
MER R € JBhaks Advocate for the Petitioner s}
Versus

Union of India & Ors. Respondent

Ms.P.B.Sheth Advocate for the Respondent [s!

CORAM

The Hon'ble Mr.V.Radhakrishnan

The Hon'ble Mr. A.S.Sanghavi

Member (A)

Member (J)

13

JUDGMENT

Whether Reporters of Local papers may be allowed to see the Judgment ?
To be referred to the Reporter or not ¢ V\ﬁ
Whether their Lerdships wish to see the fair copy of the Judgment ?

Whether it needs to be circulated to other Benches of the Tribunal ?




-

Mr.Manibhai Chaturbhai Patel

EX .-ED .B oPQM.

Akalacha

via SinhUj 387 430, eeccsescoe Applicant

( Advocate : Mr.K.C.Bhatt )

VERSUS

1. Union of India through
The Director General

Department of Posts
Ministry of Communication
Patrliament street,

New Delhi ¢ 110 001,

2. The Postmaster General,
Vadodara Region,
vadodara g 390 002,

3. The sSupdt. of Post Offices,
Kheda Division at Anand.
Anand : 388 0010 eercnececcsoce ReSpOndentS

( Advocate g2 Ms,.P.B.Sheth )

ORAL ORDER
0.A./126/93 DATE : 20/0©/99

Per 2 Hon'ble shri v.Radhakrishnan s Member (A)

Heard Mr.K.C.Bhatt learned coinsel for the applicant and

Ms.P.B.Sheth learned counsel for the respondents.

Ms .Sheth places on record a copy of certificate of the

applicant who has expired on 27/3/98. In view of this, O is ahate§

and disposed of accordingly. No costs.
—— /(94/

( A.s.sanghavi ) ( v.Radhakrishnan )
Member (J) Mermber (a)
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CENTRAL ADMINISTRATIVE TRIBUNAL, DELHI
Application No.  OpF /2 6( 73 of 19
Transfer application No. : Old Writ Pet. .. ....NO....oviiiieiiiin v e -

CERTIFICATE

Certified that no further action is required to be taken and the case is fit for consignment to the Record
Room (Decided).

Dated: /3/'Ofye

Countersigned: | ’W

Signature of the

”L\ Y] # .
N \g\\)u\ Dealing Assistant.
- Section Officer/Court Office:.

S Y Sroves W e
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